
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 12092 1 85 86 0 0 17 17 12161

CIVIL SECOND   APPEAL 3461 0 18 18 0 0 9 9 3470

EX. FIRST APPEAL 67 0 1 1 0 0 1 1 67

EX. SECOND APPEAL 15 0 0 0 0 0 0 0 15

CIVIL MISC. APPEAL 33943 53 165 218 0 39 241 280 33881

CIVIL REVISION 513 0 34 34 0 0 36 36 511

CIVIL REVIEW 767 16 10 26 0 2 4 6 787

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 2 0 0 0 0 0 0 0 2

OTHER TAX REF. 1 0 0 0 0 0 0 0 1

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 361 7 0 7 0 2 0 2 366

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 812 0 0 0 0 0 7 7 805

TESTAMENTARY CASES 2 0 0 0 0 0 0 0 2

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 1 0 0 0 0 0 0 0 1

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

CIVIL TRANSFER APPLICATION 366 0 13 13 0 0 31 31 348

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 5 1 0 1 0 0 0 0 6

SPECIAL APPEAL ( WRIT) 2493 121 0 121 0 135 0 135 2479

CIVIL CONTEMPT 5179 12 158 170 0 11 42 53 5296

CIVIL WRIT 76170 107 1955 2062 0 165 1246 1411 76821

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 178 0 0 0 0 0 0 0 178

CROSS OBJECTION 1082 0 9 9 0 0 8 8 1083

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 137572 318 2448 2766 0 354 1642 1996 138342

CRIMINAL SIDE

MURDER REFERENCE 9 0 0 0 0 0 0 0 9

CRIMINAL APPEAL 27524 22 158 180 0 22 38 60 27644

CRIMINAL REVISION 8164 0 147 147 0 0 60 60 8251

14295 0 902 902 0 0 829 829 14368

3017 0 1178 1178 0 0 1101 1101 3094

CR. CONT. PETITION 9 1 0 1 0 1 0 1 9

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 66 54 0 54 0 43 0 43 77

CR. L TO A 243 0 15 15 0 4 3 7 251

CRLW 875 16 379 395 0 21 221 242 1028

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 54204 93 2779 2872 0 91 2252 2343 54733

TOTAL A + B 191776 411 5227 5638 0 445 3894 4339 193075

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MARCH-2026

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

MARCH—2026

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

867 35 122 157 0 68 65 133 891

1433 0 87 87 0 0 46 46 1474

13709 0 750 750 0 0 725 725 13734

365 0 66 66 0 0 48 48 383

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

453 4 47 51 0 4 41 45 459

           TOTAL -C 16827 39 1072 1111 0 72 925 997 16941

CRIMINAL TRANSFER PET. 96 0 6 6 0 0 11 11 91

0 1 0 1 0 1 0 1 0

           TOTAL -D 96 1 6 7 0 1 11 12 91

TOTAL  C+D 16923 40 1078 1118 0 73 936 1009 17032

TOTAL A+B+C+D 208699 451 6305 6756 0 518 4830 5348 210107

45 7 0 7 0 0 0 0 52

24 0 0 0 0 0 0 0 24

0 0 0 0 0 0 0 0 0

3303 1 85 86 0 0 32 32 3357

945 0 18 18 0 0 9 9 954

6247 33 55 88 0 31 26 57 6278

399 0 34 34 0 0 36 36 397

4 0 1 1 0 0 1 1 4

0 0 0 0 0 0 0 0 0

192 0 13 13 0 0 31 31 174

17 0 0 0 0 0 0 0 17

2080 121 0 121 0 129 0 129 2072

43787 75 1863 1938 0 152 1332 1484 44241

TOTAL -E 57043 237 2069 2306 0 312 1467 1779 57570

2460 27 64 91 0 27 55 82 2469

CIVIL MISC. CASE 2407 53 75 128 0 76 133 209 2326

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 79 0 2 2 0 0 4 4 77

TOTAL -F 4946 80 141 221 0 103 192 295 4872

TOTAL  E+F 61989 317 2210 2527 0 415 1659 2074 62442

TOTAL- MISC.  (C+D+E+F) 78912 357 3288 3645 0 488 2595 3083 79474

TOTAL  A+B+C+D+E+F 270688 768 8515 9283 0 933 6489 7422 272549

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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